Rups UTTAR PRADESH POLLUTION CONTROL BOARD

U yupt oS
Ref. W%Xf 6/8a-774 /0A No-315 /2023 Dated 4. Z %/ﬁ

To,
The Registrar General,
Hon'ble, National Green Tribunal,
Principal Bench,
Faridkot House, Copernicus Marg,
New Delhi- 110001

Regarding submission of Action Taken Report in compliance of the order dated

03.05.2023 in Original Application N0.315/2023, In the matter of S.K. Singh Vs.
State of Uttar Pradesh & Anr.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
03.05.2023 in Original Application N0.315/2023, In the matter of S.K. Singh Vs. State of

Uttar Pradesh & Anr., The Action Taken Report is enclosed herewith for your kind perusal
and further necessary action.

Sincerely Yours,

Enclosures: As above >

(R.K. Singh)
Chief Environment Officer
(Circle-6)
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida, District-GB

Nagar, 201301. /

Chief Environment Officer
(Circle-6)

i i i —226010
T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow —2
Phone: 2‘720’831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.in - Web Site: www.uppcb.com
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REPORT
PLACED BEFORE HON’BLE NATIONAL GREEN
TRIBUNAL (NGT), NEW DELHI
0.A. No. 315/2023

In the matter of S.K. Singh Versus State of Uttar Pradesh & Others

1. Background

National Green Tribunal (NGT) order

The Hon'ble NGT has passed order on dt. 03.05.2023 in the
matter of O.A. No. 315/2023 S.K. Singh Versus State of Uttar
Pradesh & Others. The relevant part of the order is as follows :-

- 3. In view of the averments made in the application, we
consider it appropriate that a Joint Committee be constituted to
verify the factual position and suggest appropriate remedial action.
Accordingly, we€ constitute a Joint Committee comprising of
representatives of Chief Development Officer, Varanasi, Divisional
Forest Officer, Varanasi, UPPCB and District Magistrate, Varanasi
and direct the same to meet within two weeks, undertake visits to
the site, look into the grievances of the applicant, verify the factual
position as to whether any pond existed over the land in question at
any point of time as per the revenue record and what is the present

factual position of the alleged pond in question and suggest
by following due course of law. The

appropriate remedial action
y for coordination and

State PCB will be the nodal agenc
compliance.

4. Factual and Action taken Report may be submitted within
two months by e-mail at judicial-ngt@gov.in preferably in the form
of searchable PDF/OCR Supported PDF and not in the form of

Image PDF.
5. List for further consideration on 27.08.2023.... -

Subsequently visit of pond situated In Village-Bakharia,
Block-Kashi Vidyapeeth, Tehsil-Sadar, District-Varanasi was
conducted by a joint committee on 01.08.2023 comprising following

nominated officials:-

1- Sri Alok Kumar Verma, ADM (City), Varanasi.
d Ram Tripathi, Project Director, District Rural
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Development Authority (DRDA), Varanasi

3- Dr. S.C. Shukla, Regional Officer, U.P. Pollution Control
Board, Varanasi.

4- Sri Rakesh Kumar, Sub Divisional Officer, Varanasi Forest
Division, Varanasi.

2. Factual report
In compliance of order passed by Hon’ble NGT on date
03.05.2023, factual report is as given below :-

1. Additional District Magistrate (City), Varanasi has directed to
Tehsildar, Sadar, District-Varanasi vide letter no. 2398 /ST-
Nagar-2023, dt. 02.08.2023 to furnish factual report of
Khasra no. 826, 827, 828, 830, 831, 833 & 834 Village-
Bakharia, Tehsil-Sadar, District-Varanasi. Concerned
revenue official of Tehsil-Sadar, District-Varanasi has
inspected site on dt. 04.08.2023. Detail report along with
nazari naksha and khasara regarding above mentioned
khasara no. 826, 827, 828, 830, 831, 833 & 834 Village-
Bakharia, Tehsil-Sadar, District-Varanasi has been submitted
to ADM (City), Varanasi. Report submitted by Revenue
Department is annexed as Annexure-l. As per report
submitted by Revenue Department are as follows :-

1.1 Arazi no. 826 area 0.550 hectare minjumla/batajat.

Arazi No. 826 Mi divided into 3 parts as given below:-

1.11: 826 Ka area 0.085 hectare category 1 (Ka) sankramariy
land

1.12: 826 Kha area 0.206 hectare category 1(Ka)
sankramariy land

1.13: 826 Ga area 0.259 hectare category S (1) parti land

Arazi no. 826 is as garden, agriculture & parti on
partial part of land.

1.2 Arazi no. 827 area 0.335 hectare minjumla/batajat. Arazi No.
827 Mi divided into 2 parts as given below:-

1.21: 827 Ka area 0.121 hectare category 1 (Ka) sankramariy land
1.22: 827 Kha area 0.214 hectare category 6 (4) bheeta land

Arazi no. 827 on garden, well, kutiya (ashram),
pathway & railing.

1.3 Arazi no. 828 area 0.206 hectare category 5 (1) Naveen parti
land. Pond is situated on this arazi no. 828.

Page 2 of 5
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Arazi no. 828 pond/pokhara is situated. West and
north directions two bathing ghats and one hand pump is
established.

1.4 Arazi no. 830 area 0.012 hectare category 1 (Ka) sankramariy

land
On arazi no. 830 land different varieties of plants
grown.
1.5 Arazi no. 831 area 0.016 hectare category 1 (Ka) sankramariy
land
On Arazi no. 831 land different varieties of plants
grown.
1.6 Arazi no. 832 area 0.016 hectare category 1 (Ka) chak
marg/rasta
1.7 Arazi no. 833 area 0.087 hectare category 1 (Ka) sankramariy
land
Arazi no. 833 is as agricultural land and at present
Crop SOWwIL.
1.8 Arazi no. 834 area 0.069 hectare category 1 (Ka) sankramariy
land

On Arazi no. 834 partial part of land single floor pucca
building is constructed.

2. As per information furnished by Block Development Officer,
Kashi Vidyapeeth, Varanasi vide letter no. 337 /Manrega/
Amrit Sarovar/2023-24, dt. 03.08.2023 to Project Director,
DRDA, Varanasi (Annexed as Annexure-2) village pond 1is
situated in Gram Panchayat-Bakharia near Kabeer Math &
pond is rejuvenated/beautify as Amrit Sarovar under
Manrega and 15t Finance Commission. Under Manrega
program earthwork and citizen information work is done and
total estimated cost was Rs. 0.40 lakh and expenditure was
Rs. 18,845.00. Under 15th  Finance Commission estimated
cost was 7.49 lakh and total expenditure spent Rs.
7,24,185.00 out of which amount Rs. 72,365.00 spent on
labour and Rs. 6,51,550.00 spent on materials (i)-
Construction of pathway Rs. 5,87,550.00, (ii). Installation of
bench Rs. 64,000.00 & (iii). Fencing work- through pipe-
payment pending). Above work has been completed under
Gram Nidhi in compliance of order of Additional Chief
Secretary, Department of Rural Development and Panchayati

Page 3 of 5
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Raj, Govt. of U.P. vide letter dt. 27.04.2022 (Annexed as
Annexure-3). At time of visit Sri Suresh Pal, Gram Pradhan of
Village-Bakharia informed that total area of village pond is
about 01 acre & selected as Amrit Sarovar in year 2022. The
geo co-ordinate of village pond is 25.323341 latitude and
82.91624 longitude. During the visit excessive concretization
of the village pond was not found. Approx. 2.5 feet pathway
was found constructed around pond by paver blocks. Total 08
benches were found installed on the bank of pond. Pipe
fencing was found around pond but cattle and human being
can easily enter up to pond. Inlet and outlet of rainwater
point is found constructed towards west direction of pond.
Ramp was also found constructed towards north direction of
pond easily accessible for bathing and drinking purpose of
cattle and bathing of human being. At the time of visit
humans were taking bath in pond. Bottom and side of pond
are found earthen which helps water recharging of rain water.
In east direction of pond Kakrahia Ekal Gram Pipe Paijal
Yojana 100 KL capacity of overhead tank is constructed by
U.P. Jal Nigam, Varanasi for supply of drinking water in rural
area approx. 3.51 km. in year 2018-19. Encroachment of
pond was not found during visit. Tehsildar, Rajatalab has
informed that encroachment of pond has not taken place by
any person.

At the time of visit of pond total 44 trees/plants (Small &
Large) were found on the pank of pond comprising of Neem
(Azadirachta indica), Pipal (Ficus religiosa), Mahua (Madhuca
indica), Bel (Aegle marmelos), Aam (Mangifera indica), Cassia
syamia (Cassia siamea), Sheesham (Dalbergia sisso), Kanji
(Pongamia pinnata), Sagaun (Tectona grandis), Chhitwan
(Alsttonia schelaris). Sub Divisional Forest Officer, Varanasi
has given information regarding variety of plants, number,
approx. age vide letter no. 08/29-1, dt. 05.08.2023. SDO,
Varanasi Forest Division, Varanasi has informed that to
maintain bio-diversity and Environmental Protection total 30
saplings of Arjun (Terminalia arjuna), Jamun (Syzygium
cumini), Bargad (Ficus benghalensis), Gular (Ficus
glomerata), Aam (Mangifera indica), Neem (Azadirachta
indica), Bel (Aegle marmelos), Sheesham (Dalbergia sisso) will
be planted on the bank of pond (Annexed as Annexure-4).

Page 4 of 5
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At the time of visit Sri Banarasi S/o Late Chaturi, Sri Prabhu
Narayan Patel S/o Sri Kashinath Patel, Sri Suraj Kumar Patel
S/o Sri Bhola Patel, Sri Suresh Pal, Gram Pradhan, Gram
Panchayat-Bakharia resident of Village-Bakharia has
informed that trees were not cut nearby pond area.

3- Recommendations :-

1.

Gram Panchayat-Bakharia ensure to maintain pond in future
& Block Development Officer, Kashi Vidyapeeth to monitor it
from time to time.

Encroachment of pond must not be allowed by any person in
any condition & District Administration shall ensure strict
compliance of it.

Solid Waste/Liquid Waste should not be allowed to dispose/
discharge in pond & it is the responsibility of Gram
Panchayat.

Forest Department, Varanasi shall ensure to do 30 nos.
sapling of local species of plants as per action plan given with
tree guards on the bank of pond and responsibility of
protection of plants by gram panchayat-Bakharia.

Above factual report is submitted to Hon’ble NGT in

compliance of order passed on date 03.05.2023.

(Rakes@émar] (Dr. S. Cﬁl:;klj

Sub Divisional Officer, Regional Officer
Varanasi Forest Division, U.P. Pollution Control Board
Varanasi. Varanasi
o
) (Alok Ku erma),
(Vinod Ram Tripathi) ADM (City),

Project Director,
D.R.D.A., Varanasi

Varanasi.
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Site visit in compliance of the order dt. 03.05.2023 passed by

Hon'ble NGT in the matter of O.A. No. 315/2023 S.K. Singh
Versus State of Uttar Pradesh & Others.
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Site visit in compliance of the order dt. 03.05.2023 passed by

Hon'ble NGT in the matter of O.A. No. 315/2023 S.K. Singh
Versus State of Uttar Pradesh & Others.
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Versus State of Uttar Pradesh & Others.
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Site visit in compliance of the order dt. 03.05.2023 passed by

Hon'ble NGT in the matter of O.A. No. 315/2023 S.K. Singh
Versus State of Uttar Pradesh & Others.
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NAGENDRA NATH SINHA
SECRETARY,
Department of Rura’ Davelcoment

PANKA] KUMAR

SECRETARY,

Ministry of Water Respurcas, River
Development & Ganga
Rejuvenation

SUNIL KUMAR AJAY TIRKEY

SECRETARY, SECRETARY,

Ministry of Panchayzti Raj Department of Lang Resources
VINI MAHAJAN LEENA NANDAN

SECRETARY, SECRETARY,

Department of Drinking Water & Ministry fo Envirenmeant, Fores's &
Sanitation Climate Change

DO # L-11012/1/Amrit Sarovar/RE-VII-2022 (e.379839) April 18, 2022
Dear Chief Secretary,

India is celebrating the Azadi Ka Amrit Mahotsav, marking 75 years of
Independence from British rule this year, In grder to commemorate this
momentous occasion, it has been decided that at least 75 water bodies may
be created or rejuvenated in every district. These ‘may be called Amrit

Sarovars. et

2. You are already implementing the Jal Shakti Abhiyan: Catch the Rain
Campaign. The creation/rejuvenation of the Amrit Sarovars will be a special
effort under this programme.The Central Nodal Officers under Jal Shakti
Abhiyaan-Catch the Rain campaign wilf also monitor the progress of Amrit
Sarovar works during their field visits.

3. The size of Amrit Sarovars should be befitting the occasion that they
commemorate. Following discussion with various stakeholders and field
officials, it is suggested that a minimum pondage area of 1 Acre may he
planned for. If the district is unable to create as many new Amrit Sarovars,
they may take up rejuvenation/desilting of the existing structures for
restoring their ecological and productive utility.

(i) In order to optimise the benefit of the Amrit Sarovars and to
ensure that the implementation is done in the most credible
manner, technology including remote sensing/geospatial will
be used extensively from site selection stage till its completion.
AMRIT SAROVAR portal developed by Bhaskaracharya Institute
of Space Application and Geomatics-National (BISAG-N) will be
used to generate list of potential sites, monitor progress and

upload media.
contd...
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Such development proposal may include removal of
encroachments both within the body as well as in the
catchment and drainage, treatment of greywater flowing to
it, plantation of tree such as &1 (Azadirachta indica), YT (Ficus

religiosa), 9YWE (Ficus benghalensis) etc. Special care be taken to
ensure treatment of bund around the structure by ensuring
layerwise compaction, including through use of machinery,
turfing and appropriate slope thereof. However, public funds
should not be used for beautification works. Citizens and non-
government bodies may contriputg, Tf they want such work to
be taken up.

A district wise plan of action regarding the Amrit Sarovars
may be prepared and shared with the Department of Rural
Development as well as with the National Water Mission,
Ministry of Jal Shakti. The action plan should include GPS
coordinates of the selected sites, as well as the time required
to complete the activity. While finalising the sites, District
may provide focus on water stressed blocks, especially with
reference to Drinking Water.

Peoples’ participation is key to entire initiative as it is meant
to evoke collective spirit of the community. Equally important
for the Campaign is to remember and recognize the families
of freedom fighters and martyrs (of post-independence era).
They and those elder citizens who have watched the nation
grow would lead their communities in foundation laying,
inauguration and flag-hoisting on the eve of Amrit
anniversary of Independence along with women, youth,
school children and others. The sites of the Sarovars located
in the villages of freedom fighters and martyrs would also be
prioritised over others.

It will be necessary to also plan for use of the Amrit Sarovars

a priori and users association be accordingly created
largely drawn from members of the SHGs. They should be

contd....
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€ncouraged to participate in jts development through their
labour and also observe vigil on scrupulous implementation.

(vi) If feasible Amrit Sarovars sites are located such that they lie
partly or fully in the forest areas, the same may be taken up
by the forest agencies or consent may be provided to other
agency who may be entrusted with the work,

(vil) This exercise may be begun as early as possible so as to
complete a substantial number of structures by August 15,
2022. Those States, which may find it difficult to adhere to
the above timetable ©n account of early rains €.g. the states
in the North-East, May seek permissionfor following a
different timetabhle within the financial year 2022-2023. In
any case, all such structures must pe completed by end of
Amrit Varsh j.e. 15t August 2023.

(viii) Every Amrit Sarovar Worksite Wil kave & LUiimon signage
(Board) of standard Size and logo. A template of the board
will be shared by Ministry of Rurzal Development,

4, Resources for this activity available from MGNREGS, xv Finance
Commission Grants (both tied and untied), PMKSY-wDC, PMKSY-HKKP-RRR
or similar schemes from the State/ Central Govt. either singly or in
combinationmay be accessed for this purpose.

5. Following calendar for development of the Amrit Sarovar is proposed:

(i) By 23t April 2022: Identification of the potential site, site
examination and stakeholder consultation

(i) 24th April 2022: Start of Amrit Sarovar Work

(i) By 15 August2023- Completion of construction

6. Central/State Nodal Officers may assist the Distt, in following the
above timetable and provide feedback to Central/State Govts, in this regard
for corrective action, if any,

7. District and States should Separately document the entire initiative
recording various vignettes of development of Amrit Sarovar, unigue
features of mobilisation of the community, donations provided by the
Citizens etc,

contd..,
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We look forward to your whole-hearted support in commemorating the

8.
~zadi Ka Amrit Mahotsav by creating “Amrit Sarovars”

e Yours sinzerely.

e e

(PANKAJ KUMAR) -

(NAGENDRA NATH SINHA)
. SECRETARY (WR RD&GR) SECRETARY (RURAL
X DEVELOPMENT)
0 7
(SUNIL KUMAR) (AJAY TIRKEY)
SECRETARY (PANCHAYATI RAJ) SECRETARY (LAND
RESOURCES)

Ca/(/? iy

(VINI MAHAJAN) (LEENA NANDAN)
SECRETARY (DRINKING WATER ~SECRETARY (ENVIRONMENT.
& SANITATION) FORESTS & CLIMATE CHANGE)

To
Chief Secretaries of all States/UTs
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